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Shri Jhulan Sinha: Mnylhww
whether Government have enquired about

the magnitude of the ence of such
mmddlmebw hnnecmu.t:’

plopaaedmbtuucluukmcmlhcﬁnljm

%

Dr. P. S. Deshmukh: Itmdlﬁmlt
th
Dutwhl‘l:w

(a) whether the Government of India
are having any scheme to improve the
fsheries in Kerala State in view of the long
coastal belt there;

(b) what is the toml export of prawm
and other fish from Kerals;

) how many fish farms are there in
Kemala; and

(d)whntmmemmmo(devdomn;
inland fisheries in Kerala ?

The Minister (Dr.
P. S. Deshmukh): (l) Yes.

fb) The approximate annual exports are:

i. dried prawn.. 4000 tons.
ii. frozen prawn. . berweenmomd!:so

i, other fish ‘mtuvuihble for
Kerala a3 sach.

¢«) Five brackish water fish farms.
{d)Very ited as compared to
fisheries

Shri A. K. Gopalan: In y to part
(@), the Minister said “Yes’. mylhmv
whtmthe%u‘l}?t gm?thm for the

Dr. P. S. Deshmukh: Schemes for
the development of fisheries in Kerala are
expected to cost Rs. 72-1  lakhs. This
provition relates to s sum of Rs. 52-9 lakhs
for schemes in the former Travancore-
Cochin and a sum of Rs. 19°2 lakhs for
the Malabar district which was formerly
in the Madras State. For the provision of
Rs. 52°9 lakhs, the schemes are as follows.
There are g items. If you want me to give
hem, I will read.

Mr. Speaker: Nine places?

. Dr. P. 8. Deshmukh: They are ¢
items.
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rMr. Speaker: The hon. Minister may
ed one.

Dr. P. S. Deshmukh: Construction of
fishermen's quarters along the sea-coast..

. Shri Velayudhan: It would be better
if we were given a statement.

Mr. Speaker: The hon. WMinister will
ﬂ:_-laynmtcmemonme'l‘tbhud-t
Members may study it

Dr. P. S. Deshmukh: Yes, Sir.

Shri V. P. Nayar: May !
ther it is a fact that if the inland fisheries
of Kerala State are properly d , they
can meet all the requirements fish for
Kerala 3o that the entire  catch from marine

could be exported with very great ad-
vantage to the people ?

Dr. P. S. Deshmokh: [ would
nmgomﬁ:lrdlwuldnmm:lpm
as my friend. But there are y possi-
bﬂmeelndweutumuwdudopthue

Shri Velayadhan: May I know whe-
thuaculdmnxehubeenmnﬂyupcnd
in the State for preserving fish and, if so,
whﬂhrrltuundtrSmmspimormﬁ-
given to some private individual ?

Dr. P. S. Deshmukh: I would ask
or notice of the guestion.

Shri V. P. Nayar: May I know whe-
ther this scheme which the hon. Minister

nes‘mmtmcnun of mad 3 sh msrken.
devielopment and exploitation of major
rea_umin,ﬁ’;upply of salt ntufluhiidind
prices to curers, training of personnd
etc. All these items will go to help of
fishermen.

Antd

i O "
Western Railway
*1300. Shri Dabhi: Will the Ministes
of Railways be pleased to refer to the
reply given to Starred Question No. 26
an the 27th February, 1056 and siate the
work so far done by the And
Orgnmnnon of the Western

‘I‘ru-porl Amtm.::
{J

uludun:he‘!‘tble:! gl
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